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SI.NO. Filing No Advocate for Petioner/Caveator Dqte O.f Defects as per S.R.
objection
2024-09- 6-RECEIPT SHOWING SERV.COPY
1 D-WP(C)/37839/2024 | ABINASH PATTJOSHI 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
2 D-WP(C)/37885/2024 PRAVASH CHANDRA JENA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
3 D-FAO/37789/2024 |SUKANTA KUMAR MISHRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D. 2024-09.|TO AG/CG/IT/CT/ETC.NOT FILED,
4 ADV. 20-VERNACULAR CERTIFICATE
CONTC/37674/2024 02 NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-

5 D-WP(C)/37782/2024 GYANESWAR SATPATHY 02 | Date mentioned in the Annex-2 and 7
does not tally with averments of Writ
petition and Index.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY

6 CONTC/37763/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY

7 ABLAPL/26251/2024 PRAMOD KUMAR JENA 0 TO AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY
D- 2024-09-|TO AG/CG/IT/CT/ETC.NOT FILED.

8 |cRLMC/26158/2024 [SERH ZAKIR HUSSAIN )

1. Certified copy of annex- 1 not filed.

6-RECEIPT SHOWING SERV.COPY

TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 11-NEAT,LEGIBLE ATTESTED

9 D-WP(C)/37953/2024 | LAXMIKANTA MOHANTY 02 ANNEXURES NOT FILED.

Page -21 ,23 ,26 of annexure -2 and
page 19 of annexure -1 are not legible .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
10 CONTC/37657/2024 ADV 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 30-OTHER DEFECT (IF ANY)

11 D-WP(C)/37899/2024 BRAJA MOHAN SARANGI 02
Petition not page marked.
1.Period of Delay 01 day 2.Age of the
Appellant does not tally with the age

12 D-MATA/37837/2024 Egigﬁi;ligMAR 3(2)24_09- of the O.P. in the Court below. 3. Name
of the Post Office of the Appellant not
legible

13 D- DURGADATTA 2024-09-|6-RECEIPT SHOWING SERV.COPY

BLAPL/26417/2024 |MOHAPATRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
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11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
1. P.S.no. in FIR., not tally with
Synopsis and petn. page no.3.2.Date of
FIR.,not tally with index. 3.Side of the
page no. 14 not neat.
2024-09-|.Receipt Showing Serv.copy To School
14 D-WP(C)/37927/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
15 ABLAPL/26454/2024 SATYANARAYAN MISHRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
. o raNeNDRA CaNDRA 20215 CRECEFTSHOWING SERVCORY
BLAPL/26486/2024 |SWAIN 02 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
17 ABLAPL/26455/2024 JYOTIRMAYA SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
18 |D-WP(C)/37400/2024 MAHENDRA KUMAR 2024-097170 AG/CGAT/CT/ETC.NOT FILED.
SAHOO 02
1.Remarks Page 26 not neat. 2..Receipt
SOUMYA RANJAN 2024-09-|Showing Serv.copy To Ag not Filed.
19 D-WP(C)/37040/2024 MOHANTY 02 3..Receipt Showing Serv.copy To cg
not Filed.
6-RECEIPT SHOWING SERV.COPY
SIDDHARTH PRASAD 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
20 D-WP(C)/37946/2024 MISHRA 02
Mobile number of all the counsel in
vakaltnama not furnished.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
21 D- BIBEKANANDA UDGATA 2024-09-
CONTC/37854/2024 02 1.Code NOT INDICATED 2.
SYNOPSIS and DATE SHOULD
NOT BE NUMBERED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
22 BLAPL/26418/2024 BIRAJA PRASAD NANDA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
23 D-WP(C)/37945/2024 |SAILABALA JENA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
24 D-WP(C)/37926/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
25 |ABLAPL/25864/2024 PURCAPRASAD DHAL )
1. Paragraph no. not correctly
furnished on declaration.2. Page nos. 9
to 13 not neat and legible.
26 D-WP(C)/37874/2024 |SHASHI BHUSAN JENA 2024-09-{1-COURT FEE IS DEFICIENT.
02 6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE
NOT FURNISHED.
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1.Rs.06/- Not Paid On L. A.

27

D-WP(C)/37886/2024

BRAJA MOHAN SARANGI

2024-09-
02

30-OTHER DEFECT (IF ANY)

petition not page marked.

28

D-
ABLAPL/26468/2024

PADMANAVA JENA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

29

D-WP(C)/37599/2024

RAMA CHANDRA JENA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Mobile number and enrollment number
of all the counsel in vakaltnama not
furnished

30

D-WA/37637/2024

SANTOSH CHANDRA
ATABUDHI

2024-09-
02

1. Court Fee Payable to Rs.12/-,Rs.6 /-
paid,Rs.6/- be paid. 2.DAF of Rs 2.25
/- not paid

31

D-
ABLAPL/26395/2024

MRUTUNJAYA MAHARANA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

32

D-
ABLAPL/26349/2024

MANORANJAN PADHY

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page no 7 not neat.Hindi version not
mentioned in undertaking

33

D-
ABLAPL/26364/2024

SATYABRATA MOHANTY

2024-09-
02

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Nomenclature not correct in affidavit.

34

D-
ABLAPL/26289/2024

SAMBEET PATTANAYAK

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

pagel6 and 17 not legible.

35

D-
ABLAPL/26319/2024

ANITA SAHOO

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

36

D-
ABLAPL/26367/2024

LAXMAN PRADHAN

2024-09-
02
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6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
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D.C.fee Rs. 2/- to be paid in V.NAMA.

37

D-
CONTC/37622/2024

ADV.

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

38

D-WP(C)/37943/2024

ULLASH CHANDRA
MOHANTY

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

39

D-
BLAPL/26346/2024

DEBASIS MISHRA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

40

D-WP(C)/37793/2024

DIPTI RANJAN
MOHAPATRA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Paragraphs in declaration not correctly
furnished in the petition.

41

D-WP(C)/37942/2024

BIRAJA PRASANNA DAS

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

42

D-
ABLAPL/26377/2024

PRAVAT KUMAR MUDULI

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

As per cause title C.T. No.78/2024 of
the court of S.D.J.M.,Udal not tally
with page no.2 of para .1

43

D-WP(C)/37787/2024

SUBASH CH PANI

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

44

D-
ABLAPL/26208/2024

PRASANTA KUMAR
ROUTRAY

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Page no.10 not neat and legible.

45

D-WP(C)/37954/2024

KUNAL KUMAR SWAIN

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Annexure -2 is not neat copy and page
-24 and 26 of annexure -6 are also not
neat copies .

46

D-WP(C)/37966/2024

RADHAKANTA BARIK

2024-09-
02

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
30-OTHER DEFECT (IF ANY)

1- Annexure not correctly marked. 2-
welfare fund of Rs 50/ not paid. 3
Authorisation to swear affidavit on
behalf of other petitioner not furnished.
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6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|11-NEAT,LEGIBLE ATTESTED
47 ABLAPL/26391/2024 PARTHA SARATHI DAS 02 ANNEXURES NOT FILED.
page 6 not neat.
b. 5024.09.|6-RECEIPT SHOWING SERV.COPY
48 ABLAPL/26504/2024 RAJENDRA N.ROUT 02 TO AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA KUMAR 2024-09- .
49 D-MATA/37699/2024 SATAPATHY 02 1.Period of Delay 01 day.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
D- PRASANNA KUMAR 2024-09- ANNEXURES NOT FILED.
0 IBLAPL/26435/2024 |[MISHRA 02 19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED
Page no.26 not neatly legible.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-19-PROVISION OF LAW NOT
S ABLAPL26266/2024 PAYANTAKUMAR MAJHL ) FURNISHED ON TOP OF CAUSE
TITLE.
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
52 D-WP(C)/37902/2024 KARUNAKAR RATH
02 ) )
Date mentioned in Annexure-4 does
not tally with index.
5024.09.|6-RECEIPT SHOWING SERV.COPY
53 D-WP(C)/37667/2024 | KIRTAN DANG 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
54 ABLAPL/26397/2024 KHUSBU PANIGRAHI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.09. 6-RECEIPT SHOWING SERV.COPY
55 CONTC/37824/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D. 502409 9-PROVISION OF LAW NOT
56 BLAPL/26268/2024 ASHISH RANJAN SAMAL 02 FURNISHED ON TOP OF CAUSE
TITLE.
Page marking not proper as per Index.
D. 5004.09.|6-RECEIPT SHOWING SERV.COPY
57 ABLAPL/26463/2024 MANOJ KUMAR PANDA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 30-OTHER DEFECT (IF ANY)
58 D-WP(C)/37903/2024 BRAJA MOHAN SARANGI 00
petition not page marked.
59 D- JYOTIRMAYA SAHOO 2024-09-|6-RECEIPT SHOWING SERV.COPY
ABLAPL/26460/2024 02 TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
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Last para of page no.12 not neat.

60

D-WP(C)/37849/2024

PRAVAT KUMAR NAYAK

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.Page no.13 in annexure no.2 is not
neat and legible.2.Money receipt is not
furnished as mentioned in the annexure
no.3 in the index and in writ petition.

61

D-
MACA/37781/2024

ADAM ALI KHAN

2024-09-
02

21-STATUTORY
DEPOSIT/AWARDED AMOUNT
NOT DEPOSITED.

1.Period of Delay 31 days

62

D-CRP/37812/2024

AMIT PRASAD BOSE

2024-09-
02

Neither certificate for good ground nor
filing before learned Dist.Judge filed.

63

D-
ABLAPL/26331/2024

SALAUDDIN KHAN

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

64

D-WP(C)/37951/2024

BIDYADHAR PRADHAN

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

65

D-
ABLAPL/26456/2024

PRONOY MOHANTY

2024-09-
02

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

Occupation not furnished in the
affidavit.

66

D-WP(C)/37397/2024

TAPAN KUMAR MANDAL

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

occupation not furnished in affidavit

67

D-WP(C)/37426/2024

SANJIB KUMAR RATH

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

68

D-
ABLAPL/26491/2024

ANWAR HUSSEN

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Page nos.11 to 15 not neat and
legible.

69

D-
ABLAPL/26496/2024

PRASANT KUMAR BARIK

2024-09-
02
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6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.
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1. Page no.10 not neat and legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY
70 D-WP(C)/37941/2024 SHARMISTHA SAMAL 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
71 CONTC/37659/2024 ADV 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
72 ABLAPL/26370/2024 PRAKASH KUMAR SAMAL 0 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
73 D-WP(C)/37739/2024 SAMEER KUMAR DAS 02 and Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
74 CONTC/37833/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
75 D- CHIRANIJEEV 2024-09-TO AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26453/2024 |BIDYABHUSHAN 02
.Subject Code incorrectly Mentioned
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
76 BLAPL/26488/2024 BYOMAKESH TRIPATHY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
77 CONTC/37530/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
78 D-WP(C)/37870/2024 |SHASHI BHUSAN JENA 0 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
2024-09-|6-RECEIPT SHOWING SERV.COPY
79 D-WP(C)/37845/2024 |SATYAJIT MUKHERJEE 02 TO AG/CG/IT/CT/ETC.NOT FILED.
Petitioner 2 not sworn affidavit .
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
14-NOT PROPERLY INDEXED.
29-NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
D- SUSANTA KUMAR 2024-09- LETTERS/ENROLMENT NUMBER
80 \WPCRL/26451/2024 TRIPATHY 02 NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1- annexure not properly page marked.
2-page 11 is incomplete. 3- page 15
not legible 4.Enrolment Number Not
Indicated Wherever Signature Of Such
Advocate Appearing In The Petition
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
81 CONTC/37621/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
82 D- DEEPAK KU SAHOO 2024-09-|4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26287/2024 02 PROPER.
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6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.
Age of petitioner in Affidavit not tally
with Cause Title.
83  |D-CRLA/26143/2024 PUSPAMITRA MOHAPATRA (2)324_09_ This may be registered as BLAPL
6-RECEIPT SHOWING SERV.COPY
84 D-WP(C)/37865/2024 |SASIBHUSAN JENA 2724-0%-|TO AG/CG/T/CT/ETC.NOT FILED.
Line One Of Page- 17 Not Legible.
5004.09. 6-RECEIPT SHOWING SERV.COPY
85 D-WP(C)/37676/2024 RAMDAS ACHARY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
86  |[D-WP(C)/37936/2024 SHARMISTHA SAMAL 0 o Mase Edung VTR
b. 5024-09.|6-RECEIPT SHOWING SERV.COPY
87 CONTC/37619/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
b. 5024.09.|6-RECEIPT SHOWING SERV.COPY
88 ABLAPL/26432/2024 PRASANT KUMAR BARIK 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D SANJIB KUMAR 2024-09- 165 A GICGITICTETCNOT FILED.
ABLAPL/26482/2024 BHANJADEO 02 : :
D- TUSHAR KANTI 2024-09-|Pages 76,77,89,90,99,100,113,114 and
%0 OTAPL/37909/2024 [PATAPATHY. SR. 5.C. OF © oy ™ 1y 5o re not legibl
GST, CX AND CUSTOMS are not feglbe.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 20-VERNACULAR CERTIFICATE
91 D-WP(C)/37786/2024 | ABINASH PATTJOSHI 02 NOT FURNISHED.
1.In Writ petition page no.8(Affidavit)
not filed.
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
92 D-WP(C)/37757/2024 KRISHNA CHANDRA SAHU
02 .
Date of order mentioned at page 13
under annex.8 not tally to annex.8.
b. 5024-09.|6-RECEIPT SHOWING SERV.COPY
93 BLAPL/26197/2024 JYOTIRMAYA SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
94  D-WP(C)/37961/2024 P RASHANTA KUMAR 2024-09-15 AG/CG/IT/CT/ETC.NOT FILED.
NAYAK 02
. b TR s SRTCHITSHOVING SERVCory
ABLAPL/26387/2024 |SATAPATHY 02 ’ )
96 D- AMIT KUMAR NATH 2024-09-{6-RECEIPT SHOWING SERV.COPY
ABLAPL/26335/2024 02 TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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Welfare fund of Rs.50 /- not paid.
2024-09- 6-RECEIPT SHOWING SERV.COPY
97 D-WP(C)/37877/2024 SHASHI BHUSAN JENA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09-TO AG/CG/IT/CT/ETC.NOT FILED.
8 BLAPL/26540/2024 DEEPAK KU SAHOO 02 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09-|TO AG/CG/IT/CT/ETC.NOT FILED.
99 BLAPL/26255/2024 RAJIB LOCHAN PATTNAIK 02
Page nos 13 to 15 not proper arrange.
o > SOUMIK SPANDAN [2024-09- 3, 06, T CT/ETCNOT FILED.
CONTC/37585/2024 |TRIPATHY 02 ) )
2024-09- 6-RECEIPT SHOWING SERV.COPY
101 | D-WP(C)/37717/2024 |SAROJA KANTA SAMAL 02 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09-TO AG/CG/IT/CT/ETC.NOT FILED.
102 ABLAPL/26490/2024 ANWAR HUSSEN 02
1. Nomenclature not correct in sl.no.4
of the affidavit 2.ST and ST (POA)
ACT written in the petition.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|19-UNDERTAKING FOR NON
103 BLAPL/26243/2024 DEBASISH SAMAL 02 FILING OF TRANSLATED COPY
NOT FILED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
104 ABLAPL/26422/2024 PRIYA RANJAN SINGH 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
105 |D-CRLA/26327/2024 JUGALA KISHORE PANDA 0 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
106 |D-WP(C)/37224/2024 RANJIT SAMAL 02 20-VERNACULAR CERTIFICATE
NOT FURNISHED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
107 | D-WP(C)/37799/2024 JYOTIRMAY GUPTA 0 TO AG/CG/IT/CT/ETC.NOT FILED.
108 |D-WP(C)/37774/2024 RAMAKANTA PANDA 2024-09-|1.Paragraphs in d'eclaratlon (in LA.)
02 not correctly furnished.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/30-OTHER DEFECT (IF ANY)
109 ABLAPL/26528/2024 ANITA SAHOO 02
Annex.2 not reflect in the body of the
petition.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
110 CONTC/37577/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
111 CRLMC/26342/2024 BIBHU PRASAD MOHANTY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
112 |D-WP(C)/37794/2024 | AMIT PRASAD BOSE 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
113 ABLAPL/26470/2024 PADMANAVA JENA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
114 CONTC/37771/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
115 |D-WP(C)/37884/2024 | SHASHI BHUSAN JENA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/9-PROVISION OF LAW NOT
16 BLAPL/26271/2024 BISWAJIT TRIPATHY 02 FURNISHED ON TOP OF CAUSE
TITLE.
2024-09- 6-RECEIPT SHOWING SERV.COPY
117  |D-WP(C)/37858/2024 | BIJAY KUMAR BEHERA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
M.PRATAP @ PRATAP 2024-09-
118 |D-WP(C)/37730/2024 KUMAR MOHAPATRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
119 BLAPL/26402/2024 PRABIR KUMAR RAY 00 TO AG/CG/IT/CT/ETC.NOT FILED.
1. Deponent not furnished Occupation
in the affidavit.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
120 |D-WA/37553/2024 [\ DPALABANTARAY, - 18024-09-
B 1.Period of Delay 116 day 2.Enrolment
Number and Mobile phone Number
not furnished.in Vnama
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
121 D- SANJIB KUMAR 2024-09-/11-NEAT,LEGIBLE ATTESTED
ABLAPL/26480/2024 BHANJADEO 02 ANNEXURES NOT FILED.
1. Nomenclature not correct in sl.no.5
of affidavit. 2.page nos.10 and 13 not
neat.
2024-09-|.Receipt Showing Serv.copy To School
122 |D-WP(C)/37915/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
2024-09- Page number49 t051,61,62,66 to
123 |D-WA/37502/2024  |SOMA PATNAIK 69,71,72,74,77,79, 81,94,95,, 121,134,
02 .
and 147.Neat copies not filed
124 |D-WP(C)/37687/2024 SUBHRANSU BHUSAN 2024-09-|6-RECEIPT SHOWING SERV.COPY
MOHANTY 02 TO AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

10/33



9/2/24, 6:17 PM Defective Register
neat copy of page 108 and 109 to be
filed
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
125 |D-WP(C)/37901/2024 MIHIR SEKHAR SAHOO 2024-09-4 Xerox attested copy of order under
02
Annexure-3 filed.C.copy thereof not
filed.2.Synopsis and date charts are not
alphabetically paginated.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
126 ABLAPL/26333/2024 PRASANNA KUMAR PANDA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
127 |D-WP(C)/37978/2024 NIHAL RATH 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D. 2024-09.|TO AG/CG/IT/CT/ETC.NOT FILED.
128 BLAPL/26343/2024 SARBESWAR SAHOO 02 P . .
age marking wrong in Annexure-1 ¢
as per index.
2024-09-|.Receipt Showing Serv.copy To School
129  |D-WP(C)/37928/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
130 |D-WP(C)/37956/2024 KUNAL KUMAR SWAIN 202409 TO AG/CGIT/CT/ETC.NOT FILED.
Page 14 and 15 not legible .
2024-09- 6-RECEIPT SHOWING SERV.COPY
131 |D-WP(C)/37777/2024 BHASKAR SAMANTARAY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
132 ABLAPL/26322/2024 PRADEEP KUMAR DAS 0 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 9-PROVISION OF LAW NOT
133 ABLAPL/26362/2024 TUKUNA KUMAR MISHRA 02 FURNISHED ON TOP OF CAUSE
TITLE.
provision not correct.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
134 D- GOPAL KRUSHNA 2024-09-|9-PROVISION OF LAW NOT
BLAPL/26357/2024 |MOHANTY 02 FURNISHED ON TOP OF CAUSE
TITLE.
s D SUSHANTAKUMAR  D024-09-30 4660 CIETC NOT FILED.
ABLAPL/26437/2024 PRADHAN 02 : :
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
136 |D-WP(C)/37790/2024 BRUNDABAN ROUT 2024-09-14 pate mentioned in Annex-5 does not
02 . . .
tally with averments of Writ petition
and Index.2.Annexures 7 to 9 are not
correctly executed.
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6-RECEIPT SHOWING SERV.COPY
PRADEEP KUMAR 2024-09-
137  |D-WP(C)/37753/2024 MAHAPATRA 0 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
138 D- PRASANTA KUMAR 2024-09-|TO AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26209/2024 ROUTRAY 02
1. Page no.10 not neat and legible.
2024-09-|.Receipt Showing Serv.copy To School
139  |D-WP(C)/37934/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
2024-09-|.Receipt Showing Serv.copy To School
140 |D-WP(C)/37916/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
2024-09- 6-RECEIPT SHOWING SERV.COPY
141 |D-WP(C)/38027/2024 |SIDHESWAR MALLIK 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
142 |D-WP(C)/37754/2024 SUBHADUTTA ROUTRAY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
143 CONTC/37770/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
144 ABLAPL/26389/2024 BIJAYA KUMAR NAYAK (3) 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
145 CONTC/37761/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
This case relates to sexual offence,the
D- 2024-09-|name of the victim may be deleted as
146 CRLMC/25372/2024 PRATIK NAYAK 02 per the standing order 3/2024 and put
up for S.R. thereafter
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
D. 5024.09. PROPERLY
147 BLAPL/26476/2024 LAXMIDHAR MAHAPATRA 02 STAMPED,EXECUTED,ACCEPTED.
1.Page nos 1 and 2 filed a twice.2.
Petitioner nos.1 to 4 not executed in
V.nama.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
148 ABLAPL/26446/2024 AJIT KUMAR MOHANTY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
149 |D-WA/37646/2024 [y SALABARTARAY, - 7a024-05-
i Enrollment Number and Mobile phone
Number Not furnished In appearance
memo.
150 |D- KSHIROD KUMAR ROUT  [2024-09-/4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26375/2024 02 PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
1. Nomenclature not correct in
affidavit si.4. 2.page no. 12 not neatly
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legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
151 ABLAPL/26472/2024 SAROJ KUMAR PADHI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
152 ABLAPL/26515/2024 SARADA PRASAD DASH 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
153 |D-WP(C)/37841/2024 RAVI SHANKAR SAMAL 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 9-PROVISION OF LAW NOT
154 ABLAPL/26492/2024 PRASANTA KUMAR BARIK 02 FURNISHED ON TOP OF CAUSE
TITLE.
1. Page n0.9 not neat and legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY
155 |D-WP(C)/37393/2024 |SANJIB KUMAR RAY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
156 CONTC/37597/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/9-PROVISION OF LAW NOT
157 ABLAPL/26493/2024 GOREKHANATH DAS 02 FURNISHED ON TOP OF CAUSE
TITLE.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
158 |D-CRLA/26178/2024 MITALEE JESTHI (2)224 “09-|Rine imposed /s.4 of E.S.Act wrongly
mentioned in line no.i at page no.7 of
the petition and in para no.1 in both
[.As. petitions
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
159 b- BIBEKANANDA UDGATA 2024-09-
CONTC/37857/2024 02 1. Code NOT INDICATED
2.SYNOPSIS and DATE CHART
SHOULD NOT BE NUMBERED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
160 CONTC/37811/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
ABLAPL/26205/2024 DASH 02 : :
1. Paragraph no. not correctly
furnished on declaration.
2024-09- 6-RECEIPT SHOWING SERV.COPY
162 |D-WP(C)/37721/2024 ARUN KUMAR PATRA 0 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|Provision of law not correctly
163 TRPCRL/26325/2024 GOPINATH MISHRA 02 furnished
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
164 CRLMC/26259/2024 BISWABHUSAN DAS 0 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- .
165 BLAPL/26473/2024 BIRENDRA KUMAR PARDHI 02 1. Synopsm anfl date f:hart not
alphabetic paginated in Index.2
BLAPL Petition not page marked in
Index.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
D- 2024-09- 10-SUBJECT CODE NOT
166 SASHIBHUSAN DAS FURNISHED/INCORRECTLY
ABLAPL/26424/2024 02 MENTIONED
Revenue and disaster management
circular date not tally with Index.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
167 CONTC/37765/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- .
168 |D-ARBP/37850/2024 [PRAVAT KUMAR NAYAK 02 D.C.Court fee of Rs.494/- be paid.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-[19-UNDERTAKING FOR NON
169 BLAPL/26257/2024 INYANANANDA PANDA 02 FILING OF TRANSLATED COPY
NOT FILED
2024-09- 6-RECEIPT SHOWING SERV.COPY
170  |D-WP(C)/37987/2024 |SRINIVAS MOHANTY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|1. Court Fee Rs.12/- not filed. 2.Good
171 |D-WA/37511/2024 |A.K.ROUT 02 around certificate not filed,
2024-09- 6-RECEIPT SHOWING SERV.COPY
172 |D-WP(C)/37747/2024 SUBHADUTTA ROUTRAY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
173 CONTC/37248/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
174 | D-WP(C)/37776/2024 | GYANA RANJAN SETHI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
175 BLAPL/26523/2024 MAHES DAS 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
176  |D-WP(C)/37920/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
177 |D-CRLA/26501/2024 PRADEEP KUMAR PARIDA (2)224'09' El":rrée of R-2 who is victim may not be
2024-09- 6-RECEIPT SHOWING SERV.COPY
178  |D-WP(C)/37711/2024 |SAIBRATA RATH 02 TO AG/CG/IT/CT/ETC.NOT FILED.
179 |D- SAROJ KUMAR PADHI 2024-09-|6-RECEIPT SHOWING SERV.COPY
ABLAPL/26485/2024 02 TO AG/CG/IT/CT/ETC.NOT FILED.
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Year of the FIR. not correct in date
chart.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.09.| | I"'NEAT,LEGIBLE ATTESTED
180 CRLMP/26293/2024 NISHIKANT MISHRA 02 ANNEXURES NOT FILED.
PAGE NOS 9 AND 10 NOT
LEGIBLE
2024-09- 6-RECEIPT SHOWING SERV.COPY
181 |D-WP(C)/37714/2024 SAROJA KANTA SAMAL 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
182  |D-WP(C)/37922/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
183 [D-WP(C)/37780/2024 ARUPANANDA GOSWAMY (2)324'09' TO AG/CGAT/CT/ETC.NOT FILED.
Page no 12 and 13 are not legible .
6-RECEIPT SHOWING SERV.COPY
184 D- ADV 2024-09-' TO AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38006/2024 ’ 02
occupation not furnished in affidavit
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
185 ABLAPL/26202/2024 UMA SHANKAR PATEL 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
186 |D-WP(C)/37973/2024 DIPTI RANJAN BHOKTA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
187 D- RABINDRA KUMAR 2024-09-[FROM 83 TO 90, 93,94 NOT PAGE
CRLMP/25908/2024 |PRUSTY 02 MARK
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
188 ABLAPL/26466/2024 TUKUNA KUMAR MISHRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS
DEFICIENT.
D- 2024-09-/6-RECEIPT SHOWING SERV.COPY
189 CRLMC/26230/2024 JYOTIRMAYA SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
Authentication fee Rs.2.20/- to be paid.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
190 CRLMP/26237/2024 AKSHAYA KUMAR SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
191 |[D-WP(C)/37826/2024 BIJAYA KUMAR PARIDA 2 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
192 |D-WP(C)/37921/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
193 CONTC/37864/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
194 ABLAPL/26543/2024 AMULYA RATNA PANDA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
195 |D-WP(C)/36714/2024 SUBHENDU KUMAR 2024-09-|6-RECEIPT SHOWING SERV.COPY
NAYAK 02 TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
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Pages 35 to 46 not neat.
6-RECEIPT SHOWING SERV.COPY
DILLIP KUMAR 2024-09-
196 |D-WP(C)/37609/2024 MOLAPATRA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
197 |D-CMP/37827/2024 |BIBEKANANDA BHUYAN |2024-09-Page -1 of C .M .P contains the
02 reference appears to be not correct .
6-RECEIPT SHOWING SERV.COPY
DILLIP KUMAR 2024-09-
198 |D-WP(C)/37607/2024 MOLAPATRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
199 |D-WP(C)/37930/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/11-NEAT,LEGIBLE ATTESTED
200 ABLAPL/26445/2024 PRATAP KUMAR NAYAK 02 ANNEXURES NOT FILED.
Age of petitioner mentioned in
Affidavit not tally with Cause
Title.page12 not legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
201 CONTC/37804/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
200 |- GYANENDRA KUMAR 2024-09-|11-NEAT,LEGIBLE ATTESTED
CRLMP/26174/2024 |PARIDA 02 ANNEXURES NOT FILED.
PAGE NOS 9 and 10 NOT LEGIBLE
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
203 BLAPL/26429/2024 JAYANTA KUMAR MAJHI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
D- 2024-09-NOT FILED
204 BLAPL/26371/2024 PRAVAT KUMAR NAYAK 02
As rejection order dtd.27-8-2024, the
matter pending in the court of
S.D.J.M.,Angul not tally with
synopsis, FIR.,and petn.
6-RECEIPT SHOWING SERV.COPY
205 D- PRASANTA KUMAR 2024-09-|TO AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26206/2024 ROUTRAY 02
1. Page no.10 not neat and legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY
206 |D-WP(C)/37816/2024 |SANKAR PRAASAD PANI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
D- 2024-09- FURNISHED ON TOP OF CAUSE
207 ABLAPL/26399/2024 MRUTUNJAYA MAHARANA 02 TITLE.
Page marking not correctly furnished
in the petition copy.
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6-RECEIPT SHOWING SERV.COPY
D- 2024-09-'TO AG/CG/IT/CT/ETC.NOT FILED.
208 BLAPL/26471/2024 BINAYA BHUSAN ROUTRAY 02
Page no.11not neat and legible.
6-RECEIPT SHOWING SERV.COPY
D. 5024.09. TO AG/CG/IT/CT/ETC.NOT FILED.
209 ABLAPL/26011/2024 SATYA NARAYAN MISHRA 4 02
1. Page nos.12 and 13 not neat and
legible.
PRABHU PRASANNA 2024-09-
210 |D-WA/37625/2024 BEHERA 02 AWF Rs.50/- not filed
2024-09- 6-RECEIPT SHOWING SERV.COPY
211 |D-WP(C)/37871/2024 SHASHI BHUSAN JENA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
212 |D-WP(C)/37924/2024 SHARMISTHA SAMAL 0 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
213 D- SURYAKANTA 2024-09-/9-PROVISION OF LAW NOT
BLAPL/26221/2024 |DASMOHAPATRA 02 FURNISHED ON TOP OF CAUSE
TITLE.
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
214 |D-WP(C)/37988/2024 MANAS MOHAPATRA 02
Certified copy of annexure -4 not filed
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-19-UNDERTAKING FOR NON
215 |D-WP(C)/37708/2024 BHAGABAN BEHERA 02 FILING OF TRANSLATED COPY
NOT FILED
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|14-NOT PROPERLY INDEXED.
216 BLAPL/26277/2024 ABHAS MOHANTY 02
Annexure 3 and 4 not properly page
marked. Page 29 and 35 not marked.
6-RECEIPT SHOWING SERV.COPY
DURGA PRASAD 2024-09-
217 |D-WP(C)/37744/2024 PANIGRAHI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
218 CRLMC/26419/2024 BIRAJA PRASAD NANDA 02
1. Page no. 9 not legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY
219  |D-WP(C)/37651/2024 DHANESWAR BEHERA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
220 |D-WP(C)/37932/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
b. 502409 1-"NEAT,LEGIBLE ATTESTED
221 ABLAPL/26340/2024 MANORANJAN PADHY 02 ANNEXURES NOT FILED.
Page no 7 not neat.Hindi version not
mentioned in undertaking.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
222 CONTC/37527/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
223  |D-WP(C)/37888/2024 |SHASHI BHUSAN JENA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/11-NEAT,LEGIBLE ATTESTED
224 ABLAPL/26298/2024 TRILOCHAN RATH 02 ANNEXURES NOT FILED.
page 8 not legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY
225 |D-WP(C)/37802/2024 NRUSINGH CH. ROUT 0 TO AG/CG/IT/CT/ETC.NOT FILED.
2 | SIDDHARTHAPRASAD  2024-09-3 0t CETC NOT FILED.,
CONTC/37798/2024 [MISHRA 02 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY
227 |D-WP(C)/37868/2024 SHASHI BHUSAN JENA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
228 |D-WP(C)/37612/2024 SATYABRATA DASH 0 TO AG/CG/IT/CT/ETC.NOT FILED.
1. Address details of Respondent No. 3
does not tally with address details of
2024-09-|0.P. No. 3 in the Court below
229 |D-FAO/37882/2024 RAMA PRASAD DALAI 02 2. Legible copies of pages 36,41, 47
and neat copies of pages 38 to 40 and
43 not filed
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
230 | CRLREV/26132/2024 PRATIK NAYAK 02
Good ground certificate not given
D- 2024-09-|place it after filing of c.copy of
231 RvWPET/37862/2024 ACAIIBAN PRADHAN iy = i pugned order
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
232 |D-WP(C)/37970/2024 MAHESWAR MOHANTY
02 ..
Petition not correctly addressed to
Honorable Court
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/11-NEAT,LEGIBLE ATTESTED
233 ABLAPL/26363/2024 PRAVASH CHANDRA JENA 02 ANNEXURES NOT FILED.
page no. 10 not neatly legible.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
234 CRLMP/26299/2024 NISHIKANTA MISHRA 02
PAGE NO.9 NOT LEGIBLE
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
235 ABLAPL/26465/2024 SASIM AJITAV PATTNAIK 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
236 |D-WP(C)/37703/2024 II\%Q?ET%HANDRA (2)224'09' TO AG/CG/IT/CT/ETC.NOT FILED.
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237

D-
BLAPL/26365/2024

SAPAN KUMAR LENKA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

238

D-WP(C)/37999/2024

RAMANI KANTA
PATTANAIK

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

239

D-
ABLAPL/26281/2024

PRAVAT KUMAR PANDA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

240

D-
BLAPL/26498/2024

DEBASNAN DAS

2024-09-
02

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Synopsis and date chart not in
proper placed in Index.2.Occupation of
the deponent on affidavit and
paragraph no. not furnished on
declaration.3. Page nos.16 and 17 not
properly rotated on the file

241

D-
RVWPET/37132/2024

ADV.

2024-09-
02

1.Period of Delay 03 days 2.DAF of
Rs 2.25 /- not paid 3.0PS no2 and 3
not made parties

242

D-WP(C)/37644/2024

TRILOCHAN PANIGRAHI

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Annexures- 1 and 2 as per index are
not properly arranged.2.Page-42 under
Annexure-5 not filed.3.Mobile number
of all the counsel in vakaltnama not
furnished 4..Deficit court fee of Rs.2/
not paid in cause title of writ petition.

243

D-WP(C)/37914/2024

SHARMISTHA SAMAL

2024-09-
02

.Receipt Showing Serv.copy To School
and Mass Education not Filed.

244

D-WP(C)/37846/2024

RAMACHANDRA
PANIGRAHY

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.Paragraph serial no.in affidavit
declaration is not furnished
correctly.2.Address of the petitioner is
mismatching with affidavit.3.Page
n0.10 to14 in annexure no.1 is not neat
and legible.

245

D-
ABLAPL/26447/2024

ANITA SAHOO

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

246

D-WP(C)/37746/2024

SUBHADUTTA ROUTRAY

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

247

D-WP(C)/37825/2024

LINGARAJ SARANGI

2024-09-
02

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

23-NOMENCLATURE NOT
CORRECTLY FURNISHED .

19/33



9/2/24, 6:17 PM

Defective Register

30-OTHER DEFECT (IF ANY)
May be registered as CMP .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
248 BLAPL/26278/2024 SUJATA JENA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
249 BLAPL/26474/2024 PRASANTA KUMAR NANDA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
250 CRLMP/26240/2024 ARIJEET MISHRA 0 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
2024.09.|TO AG/CG/IT/CT/ETC.NOT FILED.
251 |D-WP(C)/37981/2024 |(CHITTA RANJAN PATTNAIK 02
Annexure-2 is not correctly Page
marked.
2024-09- 6-RECEIPT SHOWING SERV.COPY
252  |D-WP(C)/37881/2024 SHASHI BHUSAN JENA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
253 CRLMP/26072/2024 BYOMAKESH TRIPATHY 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
HIMANSU SEKHAR 2024-09-
254 |D-WP(C)/38036/2024 SATAPATHY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
255 |D-WP(C)/37923/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
256 BLAPL/26489/2024 RABINDRA NATH PANDA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- .
257 CRLLP/26351/2024 SANGARM DAS 02 Affidavits are not done.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
258 CONTC/37964/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- .
259 RVWPET/33795/2024 BISWAIIT DAS 0 1. Period of Delay 12 days
2024-09- 6-RECEIPT SHOWING SERV.COPY
260 |D-WP(C)/37836/2024 ANJAN KUMAR BISWAL 0 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
261 |D-WP(C)/37861/2024 SHASHI BHUSAN JENA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
262 D-ITA/37792/2024  BIJAY PANDA 2024-09- Pu‘F up for S.R. afte.r the dgte of receipt
02 of impugned order is furnished.
2024-09-|.Receipt Showing Serv.copy To School
263 |D-WP(C)/37808/2024 BIBHU PRASAD DAS 02 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
D. 5024.09. TO AG/CG/IT/CT/ETC.NOT FILED.
264 LAMBODOR ACHARI
CRLMC/26192/2024 02 1. Date of order not correctly furnished
in index , synopsis and date chart
2024-09-|.Receipt Showing Serv.copy To School
265 |D-WP(C)/37925/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
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266 |2 SOUMIK SPANDAN 2024-09- ggi%];é}Z}T/ISTI/{gT%HT\Ig h?g?\lé&%}]);{
CONTC/37692/2024 |TRIPATHY 02 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
267 CONTC/37962/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
268 CONTC/37661/2024 ADV 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
5024.00. 23-NOMENCLATURE NOT
269 |D-WP(C)/37779/2024 BIDYADHAR PRADHAN | CORRECTLY FURNISHED .
Nominclature not correctly furnished
in affidavit .
21-STATUTORY
DEPOSIT/AWARDED AMOUNT
D- 2024-09-NOT DEPOSITED.
270 MACA/37958/2024 AUROVINDA MOHANTY 02
1. Period of Delay 146 days 2.Court
Fee Rs. 12,586.40 payable. Not paid
2024-09- 1. Suit no. appears to be wrong in IA.
271 |D-CRP/37829/2024 |AMIT PRASAD BOSE 02 2. Neither good ground certificate nor
filing before learned D.J furnished.
2024-09-|.Receipt Showing Serv.copy To School
272 |D-WP(C)/37939/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
273 CRLMC/26163/2024 DEBASHIS ROUTRAY 02 iy . .
1. Age of the petitioner in cause title
not tally with affidavit.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
274 BLAPL/26415/2024 JYOTIRMAYA SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
275 CONTC/37578/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
276 CRLMC/26313/2024 JYOTIRMAYA SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
277 |D-WP(C)/37919/2024 SHARMISTHA SAMAL 02 and Mass Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09-|6-RECEIPT SHOWING SERV.COPY
278 |BLAPL26433/2024 |PUNILKUMARPANDA o)™ 110 AG/CGAT/CT/ETC.NOT FILED.
Paragraphs not correct in declaration.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
279 CONTC/37963/2024 ADV. 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D. 5024.09. TO AG/CG/IT/CT/ETC.NOT FILED.
280 ABLAPL/26428/2024 RAMAKANTA PRADHAN 02 . . .
Age of petitioner mentioned in
Affidavit not tally with Cause Title.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
281 ABLAPL/26358/2024 MANORANJAN PADHY 0 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
282  |D-WP(C)/37937/2024 SHARMISTHA SAMAL 00 TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
2024-09- MENTIONED
283 |D-WA/37570/2024 M.K.BALABANTARAY,A.G.A 02
Enrolment Number and Mobile phone
Number not furnished. in Appearance
memo.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
284 BLAPL/26499/2024 SWARUP KUMAR PATNAIK 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
285 |D-WP(C)/37929/2024 SHARMISTHA SAMAL 0 and Mass Education not Filed.
SUDHANSU SEKHAR 2024-09-|Receipt Showing Serv.copy To School
286 |D-WP(C)/37947/2024 b0 wap 02 and Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
287 ABLAPL/26305/2024 SAPAN KUMAR LENKA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
288 |D-WP(C)/37784/2024 ABINASH PATTJOSHI 0 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
D- 2024-09-/ANNEXURES NOT FILED.
289 ABLAPL/26368/2024 DEEPAK PANDA 02
1. As per cause title petn.1 not feflect
in the index, synopsis and date of
event.2.Nomenclature not correct in
affidavit sl.no.4. 3. page nos.10 and 11
not neatly legible.
1.Period of Delay 524 days delay.
2.Court Fee Of Rs. 2685/. payable, not
290 [D-RSA/38038/2024 | IR KUMAR MISHRA, ©12024-09-11 14 3 Pages 32 and 39 of judgement
(SR.ADV.) 02 .
of lower appellate courts judgement
not filed.
6-RECEIPT SHOWING SERV.COPY
D. 2024-09.|TO AG/CG/IT/CT/ETC.NOT FILED.
291 RAMAKANTA PRADHAN
CRLMC/26190/2024 02 1. Date of order not correctly furnished
on prayer of the petition
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
292 ABLAPL/26449/2024 ANITA SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
293 |D-WP(C)/38029/2024 BIBEKANANDA BAISAKH 00 TO AG/CG/IT/CT/ETC.NOT FILED.
294 D- ADV 2024-09-|Date of representation mentioned in
CONTC/36022/2024 ' 02 index not correct as per annexure-2
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
295 CRLMP/26119/2024 ANUPAM DASH 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
D- 2024-09- STAMPED,EXECUTED,ACCEPTED.
296 | ABLAPL/26366/2024 DEEPAK PANDA 02
1 .D.C.FEE.Rs.60/- to be paid in
V.nama.2.Nomenclature in affidavit
sl.4 not correct.3.side of the page no.10
and page 12 not neatly legible.
6-RECEIPT SHOWING SERV.COPY
297 |D-WP(C)/37979/2024 CHITTA RANJAN PATTNAIK 20°40%TO AG/CGIT/CT/ETC.NOT FILED.
Legible copy of page-13 to be filed
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/11-NEAT,LEGIBLE ATTESTED
298 ABLAPL/26439/2024 DIPTIRANJAN BHOKTA 02 ANNEXURES NOT FILED.
page 12 not legible.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
299 CRLMC/26426/2024 BHOLANATH SAHA 02
Crl Rev. case number not correctly
furnished in cause title.
2024-09- 6-RECEIPT SHOWING SERV.COPY
300 |D-WP(C)/37938/2024 | SHARMISTHA SAMAL 0 TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
2024-09- FURNISHED/INCORRECTLY
301 |D-RSA/33242/2024 |S.MOHAN PRASAD PATRO 02 MENTIONED
2024-09-|.Receipt Showing Serv.copy To School
302 |D-WP(C)/37933/2024 | SHARMISTHA SAMAL 02 and Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
303 ABLAPL/26461/2024 JYOTIRMAYA SAHOO 00 TO AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 2090 days delay. 2.
Receipt showing copy on A.G. To be
D. 2024-09- filed after conversion 3. Undertaking
304 CRLREV/23360/2024 ASHWINI KUMAR DAS 02 for trans'lated copy of oriya annexures
not furnished.Being aggrieved by the
order and ground of the revision not
furnished.
2024-09- 6-RECEIPT SHOWING SERV.COPY
305 |D-WP(C)/37948/2024 |SRINIVAS MOHANTY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
306 ABHILASH MISHRA
CRLMP/26187/2024 02 |PAGE NOS OF SYNOPSIS AND
DATE CHART BE OMMITED
D. 502409 4-AFFIDAVIT/VERIFICATION NOT
307 BLAPL/26219/2024 SURYA KANTA BAG 02 PROPER.
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308

D-WP(C)/37728/2024

ABINASH PATTJOSHI

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

309

D-
ABLAPL/26386/2024

GOKULA NANDA SAHU

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

310

D-
ABLAPL/26459/2024

PRONOY MOHANTY

2024-09-
02

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

Name of victim should not be
mentioned in file.Occupation not
mentioned in affidavit.

311

D-
ABLAPL/26396/2024

PANCHANAN PANIGRAHI

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Page marking not correct in index and
Book mark and in file.

312

D-
ABLAPL/26457/2024

JYOTIRMAYA SAHOO

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

313

D-
ABLAPL/26483/2024

SURYAKANTA DWIBEDI

2024-09-
02

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

Nomenclature not correct in affidavit
sl. no.4. 2. provision not correct.

314

D-WP(C)/37913/2024

SHARMISTHA SAMAL

2024-09-
02

.Receipt Showing Serv.copy To School
and Mass Education not Filed.

315

D-
BLAPL/26302/2024

SHYAM MANOHAR

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

page26 and 28 not neat.

316

D-
BLAPL/26477/2024

AMIT KUMAR NATH

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

Welfare fee of Rs.50/- not paid on
V.nama.
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6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
14-NOT PROPERLY INDEXED.
2024-09-|25-NAMES IN CAPITAL
317 |D-WP(C)/37851/2024 RAJESH RANJAN SAHOO 02 LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1.Page no.22 mark in annexure no.5 in
the index are not correctly furnished.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
318 BLAPL/26304/2024 SHYAM MANOHAR 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
BHAWANI SANKAR 2024-09-
319 |D-WP(C)/38023/2024 PANIGRAHI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
BISWARANJAN 2024-09-|.Receipt Showing Serv.copy To School
320 |D-WP(C)/38025/2024 PARAMGURU 02 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
PRADEEP KUMAR 2024-09-
321 |D-WP(C)/37748/2024 MAHAPATRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
322 |D-WP(C)/37908/2024 KAJAL SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09-TO AG/CG/IT/CT/ETC.NOT FILED.
323 |CRLREV/26350/2024FALITENDU MISHRA 02
Good ground certificate not given.
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
324 |D-WA/37596/2024  BIJAY KUMAR BASTIA 02
1. Period of Delay 7 days delay 2.
AWF Rs.50/- Not paid.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
325 ABLAPL/26421/2024 PRIYA RANJAN SINGH 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
326 |D-WP(C)/37842/2024 NIRANJAN SINGH (1) 02
.mobile Phone Numbers Of All The
Signing Advocates Not Indicated
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
327 BLAPL/26405/2024 SAROJ KUMAR PADHI 02 . .
1. Annex. 1 not furnished in page
no.42. paragraphs of the petition not
correctly furnished in the declaration
of affidavit.
328 |D- KSHIROD KUMAR ROUT 2024-09-|4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26374/2024 02 PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
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11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
1. Name of the fathers in affidavt not
tally with cause title and nomenclature
in affidavit sl. no.4 not correct 2.page
nos. 10 to12 ,14,15,16 not neat.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-19-PROVISION OF LAW NOT
329 |ABLAPL/26585/2024 PRANAYA SWAIN 02 |FURNISHED ON TOP OF CAUSE
TITLE.
2024-09- 6-RECEIPT SHOWING SERV.COPY
330 |D-WP(C)/37801/2024 SUDARSAN BEHERA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 11-NEAT,LEGIBLE ATTESTED
331 CRLMP/26189/2024 SAIBRATA RATH 02 ANNEXURES NOT FILED.
PAGE NOS.14,15,21,25 and 30 NOT
LEGIBLE
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
332 ABLAPL/26427/2024 ANIRUDHA DAS 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
333  |D-WP(C)/37669/2024 KIRTAN DANG 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
334 D- PRASANTA KUMAR 2024-09-TO AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26210/2024 ROUTRAY 02
1. Page no.11 not neat and legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY
335 |D-WP(C)/38021/2024 |SUSANTA KUMAR LENKA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
D. 5024.09. FURNISHED ON TOP OF CAUSE
336 ABLAPL/26393/2024 PANCHANAN PANIGRAHI 02 TITLE.
Paragraph not correctly mentioned in
the affidavit.Page 7 and 8 not partial
neat and legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY
337 |D-WP(C)/37859/2024 |SUSMITA PATTNAIK 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
338 |D-WP(C)/37751/2024 KRISHNA CHANDRA SAHU 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
339 |D-WP(C)/37912/2024 | SHARMISTHA SAMAL 02 and Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
340 BLAPL/26500/2024 DEEPAK RANJAN PARIDA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
341 |D-WP(C)/37935/2024 | SHARMISTHA SAMAL 02 and Mass Education not Filed.
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4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
342 BLAPL/26431/2024 SUNIL KUMAR PANDA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
paragraphs of the Petition not correct
in declaration of affidavit.
343 |2 KUMARKANT BEHERA 2024-09-| 115 may be registered as CRLMA
CRLMC/26222/2024 02 Y g
2024-09- 6-RECEIPT SHOWING SERV.COPY
344 |D-WP(C)/37719/2024 ASHOK KUMAR SARANGI 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
345 ABLAPL/26443/2024 JUGALA KISHORE PANDA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
346 CONTC/37807/2024 ADV. 0 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
D- 2024-09-TO AG/CG/IT/CT/ETC.NOT FILED.
347 BLAPL/26353/2024 AMLAN SHAKTI PAUL 02
Page no. 24 not properly scanned.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-11-NEAT,LEGIBLE ATTESTED
398 | ABLAPL/26334/2024 PMRUTIRANJANROUT o) © |\ \INEXURES NOT FILED.
Page no. 12 and 13 not neat.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
349 [D-WA/375712024  |A.G.A S
Enrolment Number And Mobile phone
Number not furnished in Appearance
memo
2024-09- 6-RECEIPT SHOWING SERV.COPY
350 |D-WP(C)/37797/2024 AMIT PRASAD BOSE 0 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON
D- 2024-09- FILING OF TRANSLATED COPY
351 TARINI PANIGRAHI NOT FILED
ABLAPL/26392/2024 02 20-VERNACULAR CERTIFICATE
NOT FURNISHED.
1. Occupation not mention 2.Petition
not correctly addressed to Honorable
Court
4-AFFIDAVIT/VERIFICATION NOT
D- 2024-09- PROPER.
352 BLAPL/26440/2024 DIPTI RANJAN BHOKTA 02 6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
353 |D- AMITABH MISHRA 2024-09-{6-RECEIPT SHOWING SERV.COPY
BLAPL/26310/2024 02 TO AG/CG/IT/CT/ETC.NOT FILED.
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14-NOT PROPERLY INDEXED.
Affidavit not properly page marked.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-

33 lconTC/37863/2024 APV 02 1.Code NOT INDICATED
2.SYNOPSIS and DATE CHART
SHOULD NOT BE NUMBERED

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY

355 CONTC/37697/2024 ADV 02 TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

356 |D-WA/37653/2024  |A.G.A. o0
Enrollment Number and Mobile phone
Number not furnished in Appearance
memo.

2024-09- 6-RECEIPT SHOWING SERV.COPY

357 |D-WP(C)/37740/2024 DEBA PRASAD DAS 0 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-

358 BLAPL/26441/2024 BIRAJA PRASAD NANDA 02 PENDING IN THE COURT OF
ADDL. SESION JUDGE,KORAPUT
IN THE CAUSE TITLE, NOT TALLY
WITH REJECTION ORDER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT

D- 2024-09- FURNISHED ON TOP OF CAUSE

359 ABLAPL/26390/2024 BIKASH KUMAR PRADHAN 02 TITLE.

Annexure not mentioned in the petition
copy as per Index.

60 D ANUGRAHANARAYAN  2024:09-(0 5 0.1/ CTUETCNOT FILED.

ABLAPL/26534/2024 SAMANTRAY 02 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY

361 ABLAPL/26292/2024 NISHIKANTA MISHRA 00 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

2024-09-

362 |D-WP(C)/37791/2024 |AJAYA KUMAR JENA 02 1 Date mentioned in the Annex-5 does
not tally with averments of the writ
petition and Index.

363 |D- MRUTUNJAYA MAHARANA [2024-09-|4-AFFIDAVIT/VERIFICATION NOT

ABLAPL/26502/2024 02 PROPER.
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1. Age of the deponent on affidavit not
tally with cause title.2. Paragraph no.
not correctly furnished in the
petition.3. Annexures-2 and 3 not
marked on the file
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/11-NEAT,LEGIBLE ATTESTED
364 | ABLAPL/26307/2024 ARABINDA TRIPATHY 02 |ANNEXURES NOT FILED.
page28 not neat.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
365 ABLAPL/26458/2024 JYOTIRMAYA SAHOO 00 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
366 |D-WP(C)/37800/2024 ANINDYA KUMAR MISHRA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
MAHENDRA KUMAR 2024-09-|10-SUBJECT CODE NOT
367 ID-WR(C)3761522024 5 s oo 02 FURNISHED/INCORRECTLY
MENTIONED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
368 ABLAPL/26384/2024 PRASANTA KUMAR PANDA 02 TO AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY
2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
369 |D-WP(C)/37741/2024 DEBENDRA PRADHAN 02
C.Fee of Rs.42/- payble.Rs.6/-
paid.D.C.Fee of Rs.36/- to be paid on
the petition.
2024-09- 6-RECEIPT SHOWING SERV.COPY
370 |D-WP(C)/37742/2024 KRISHNA CHANDRA SAHU 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
D- 2024-09- STAMPED,EXECUTED,ACCEPTED.
371 BLAPL/26406/2024 SURENDRA MOHANTY 02 9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.
Name of advocate not in capital letter
in V nama.
2024-09- 6-RECEIPT SHOWING SERV.COPY
372 |D-WP(C)/37731/2024 BASUMATI PRADHAN 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON
373 D- SOUBHAGYA KUMAR 2024-09-|FILING OF TRANSLATED COPY
ABLAPL/26212/2024 DASH 02 NOT FILED

Occupation not mentioned in the
affidavit.
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6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-/19-UNDERTAKING FOR NON
374 BLAPL/26227/2024 SUSANTA KUMAR SAHU 02 FILING OF TRANSLATED COPY
NOT FILED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
375 ABLAPL/26503/2024 RITURANJAN CHHOTARAY 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT

D- 2024-09- PROPERLY

376 ABLAPL/26494/2024 PRASANT KUMAR BARIK 02 STAMPED,EXECUTED,ACCEPTED.
1. Signature of the petitioner No.2 on
V.nama not tally with cause title.

377 |D-MATA/37883/2024 BIJAY KUMAR MOHANTY 3824'09' 1. Deficit A.Fee of Rs. 2.50 to be paid.
6-RECEIPT SHOWING SERV.COPY

D- 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.

378 BLAPL/26220/2024 PARTHA SARATHI DAS 02 ‘ ‘
Paragraph not correctly mentioned in
the affidavit.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

379 |D-WA/376342024  |A.G.A S
Enrolment Number and Mobile phone
Number not furnished in Appearance
memo

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY

380 ABLAPL/26425/2024 AJIT KUMAR RAUT 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

381 P LAMBODOR ACHARI 2024-09-

CRLMC/26191/2024 02 1. Date of order not correctly furnished
in page no.3 para no. 3 and prayer of
the petition.
6-RECEIPT SHOWING SERV.COPY

2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.

382 |D-WP(C)/37840/2024 | SARAT KUMAR ACHARYA 02
Paragraph serial no.in affidavit
declaration is not furnished correctly.

383 |D-WA/37639/2024 fII){/;SG‘?NNA KUMAR PARHI (2)324'09' 1.C copy of impugned order not filed, .

2024-09- 6-RECEIPT SHOWING SERV.COPY

384 |D-WP(C)/37713/2024 KSHIROD KUMAR SAHOO 02 TO AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-|Put up for S.R. after filing of

385 CRLREV/26487/2024 AMIT KUMAR DAS 02 consolidated revision petition
3-AUTHENTICATION FEE IS
DEFICIENT.

D- 2024-09-/6-RECEIPT SHOWING SERV.COPY

380 |CRLMC/26196/2024 P Y OTIRMAYA SAHOO 02 |TOAG/CGAT/CT/ETC.NOT FILED.
Authentication fee Rs.2.20/- to be paid.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
387 CRLREV/26452/2004 SAMARENDRA BAHADUR 0 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|.Receipt Showing Serv.copy To School
388 |D-WP(C)/37940/2024 | SHARMISTHA SAMAL 02 and Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
389 |D-CRLA/26250/2024 ANUCRAHA NARAYAN - 12024-09- (40 Wrongly indicated 1-Reference
SAMANTRAY 02 . . -
certificate not furnished 2-Provision of
law not correctly furnished in
[.LA.N02181/2024
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 9-PROVISION OF LAW NOT
390 BLAPL/26404/2024 PVS NANAJI ACHARY 0 FURNISHED ON TOP OF CAUSE
TITLE.
1. Paragraph no. not correctly
furnished on declaration and BLAPL
petition.
6-RECEIPT SHOWING SERV.COPY
391 |D-WP(C)/37614/2024 VAHENDRA KUMAR 2024-09-110 AG/CG/T/CT/ETC.NOT FILED.
SAHOO 02
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
2024-09- MENTIONED
392 |D-WA/37636/2024 |M.K.BALABANTARAY,A.G.A 02
Enrolment Number and Mobile phone
Number not furnished in appearance
memo.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
393 CRLMP/26352/2024 PRATIK DASH 02 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 1. Period of Delay 121 days
394 RVWPET/37468/2024 JAGAJIBAN PRADHAN 02 2.Yakalatnama not executed by
petitioner nos 1,3 and 5 to 8
6-RECEIPT SHOWING SERV.COPY
105 D- \SHOK DAS 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26337/2024 02 Name of victim should not be
mentioned in file.
6-RECEIPT SHOWING SERV.COPY
396 |D-WP(C)/38041/2024 S IDHARTH SHANKAR 2024-09-15 AG/CG/T/CT/ETC.NOT FILED.
PADHY 02
6-RECEIPT SHOWING SERV.COPY
BISWARANJAN 2024-09- TO AG/CG/IT/CT/ETC.NOT FILED.
397 |D-WP(C)/38000/2024 PARAMGURU 02
Receipt Showing Serv.copy To School
and Mass Education not Filed.
398 |D- AMIT KUMAR NATH 2024-09-|6-RECEIPT SHOWING SERV.COPY
BLAPL/26479/2024 02 TO AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

1. Welfare fee of Rs.50/- not paid on
V.Nama.

399

D-WP(C)/37907/2024

PABITRA KUMAR DUTTA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

400

D-
ABLAPL/26444/2024

PRATAP KUMAR NAYAK

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

pagel2not legible.

401

D-
ABLAPL/26527/2024

ANITA SAHOO

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Annex.2 not reflect in the body of the
petition.

402

D-
ABLAPL/26464/2024

BIJAY JENA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

.Name Of The Filing Advocate Not In
Capital Letters In The application

403

D-CRLA/26256/2024

DIPTIREKHA NANDA

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

404

D-MATA/37552/2024

MAHADEV SAHU

2024-09-
02

3-AUTHENTICATION FEE IS
DEFICIENT.

7-VAKALATNAMA NOT
PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1.Appellate Court Judgement Rs 1.10
to be paid Decree Rs 4.50 to be paid
2.VNAMA not stamped 3. hologram of
Rs 50.00 not paid on vnama

405

D-WP(C)/37658/2024

ANIL KUMAR DAS

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

Provision of law not furnished in [.A

406

D-
CRLMC/26171/2024

SAMARENDRA KUMAR
MOHANTY

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Petitioners details address not
furnished on Vakalatnama. 2.
Petitioner no. 2 not signed on
Vakalatnama. 3 Certified copy of
annex-1 not filed. 4. page no. 21 not
legible.

407

D-
ABLAPL/26398/2024

PANCHANAN PANIGRAHI

2024-09-
02

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
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2024-09- 6-RECEIPT SHOWING SERV.COPY
408 |D-WP(C)/37710/2024 |SANJIB MOHANTY 0 TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
409 CONTC/37867/2024 ADV. 02 TO AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
410 CRLMP/26125/2024 PRAVAT KUMAR NAYAK 0 TO AG/CG/IT/CT/ETC.NOT FILED.
IN AFFIDAVIT HEADING CRLMC
SHOULD BE CRLMP
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
411 BLAPL/26272/2024 UMA CHARAN MISHRA 0 TO AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY
412 |D-WP(C)/37809/2024 BIBHU PRASAD DAS 02 TO AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 11-NEAT,LEGIBLE ATTESTED
413 ABLAPL/26361/2024 MANORANJAN PADHY 02 ANNEXURES NOT FILED.
Page no. 7 not neat.Hindi version not
mentioned in undertaking.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY
414 BLAPL/26403/2024 PVS NANAJI ACHARY 0 TO AG/CG/IT/CT/ETC.NOT FILED.
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DEFECTIVE REPORT OF 02-09-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as
per S.R.

CMAPL/332/2021

CMAPL/332/2021

ADV.

OTHERS.
C.COPY OF
DISMISSAL
ORDER NOT
FILED

RVWPET/483/2023

RVWPET/483/2023

DWARIKA
PRASAD
MOHANTY

OTHERS.
PLACE IT
AFTER
FILING OF
C.COPY OF
IMPUGNED
ORDER






